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The House niel at eleven of the clock, Mr. 
Chaiinian in the Chair. 

MEMBERS SWORN 

1. Shri A.  K. Antony  (Kerala) 
2. Shri N.  E.   Balaram (Kerala) 
3. Shri Thorns Kuthiravattom (Kerala) 

INTRODUCTION  OF  NEW  MINISTER 
MR   CHAIRMAN; The Prime Minister. 

THE PRIME MINISTER (SHRI RAJIV 
GANDHI): Mr. Cfairman, Sir, I have 
pleasure in introducing to you and, through , 
to the House, my colleague, Shri Chandra 
Shekhar Singh, Minister of State 
(Independent Charge) of the Ministry of 
Supply   and  Textiles. 

OBITUARY REFERENCES 
MR. CHAIRMAN; I refer with sorrow to 

the passing away of Shri Deokinandan N 
fayan and Shri Shiva Nandan Singh, ex-
Members of our House 

Shri Deokinandan Narayan was born at 
Jalgaon in Maharashtra in October. 1899 and 
hud his education at Jalgaon and Pane. A 
dedicated social worker, Shri Narayan was 
one of the old guards of the freedom 
movement. During the pre-independtence 
days, he took active part in almost all civil 
disobedience movements and suffered 
imprisonment for more than five years. 
Leading a simple life devoted to service of the 
underprivileged, Shri Narayan tried full of 
years. He was a Member of this House from 
the State of Maharashtra from  1952 to 1966. 

Shri Shiva Nandan Singh was born in 1927 
at village Kamalpura in District Hamirpur  in  
Uttar  Pradesh  and  got his 

education at Kanpur. A lawyer by profession, 
Shri Singh was deeply involved in the 
problems of backward communities and 
worked tirelessly to improve their conditions. 
He was elected to the Rajya Sabha from the 
State of Uttar Pradesh in April 1978. During 
his membership of this House for two years, 
he evinced keen interest in the day-to-day 
proceedings. 

We deeply mourn the passing away of Shri 
Deokinandan Narayan and Shri Shiva Nandan 
Singh. 

I request Members to rise in their places 
and observe a minute's silence as a mark of 
respect to the memory of the departed. 

[Hon. Members then stood in silence f:ir 
one   minute,] 

MR. CHAIRMAN: Secretary-General will 
convey to the members of the bereaved 
families our sense of profound sorrow and 
deep sympathy. 

——»-----  

ORAL ANSWERS TO QUESTIONS 

Non-utilisation   of  capacity  of IDPL 

*1.  SHRI BHAGATRAM MANHAR: 
SHR1MATI USHA MALHOTRA:t 

Will the Minister of CHEMICALS AND 
FERTILIZERS be  pleased to state 

(a) the names of those drugs and their 
quantities, for the manufacture of which 
orders were placed by the IDPL with other 
drug manufacturing firms during the years   
1982-83,   1983-84   and   1984 85; 

(b) whether it is a fact that the IDTL has 
in-house capacity to manufacture these drugs; 
and 

(c) if so, what were the reasons to buy 
these drugs from other drug manufar.fir-ing 
firms instead of utilizing the existing capacity 
of the IDPL in full? 

tThe question was actually asked on the 
floor of the House by Shrimati Usha 
Malhotra. 


